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OFFICE on THE PRINCIBALUDISTRICT & si;ss;0_Ns_JunoE (HQLDELI-lI_
ORDER

ls1.No.lii5m¢ Desigtizition Z l*Fr<Tn D *6 To W 6 l
& Emp. Code

D l W fiumm Reader in tlte7Cou1tof§1. Pranav JA in General Branch, Central,
1 JA Joshi, JSCC cum ASCJ cum GJ, Tis Hazari Courts, Delhi ,

, __EC= 80169264 _ Qq1_1tr8l,_Ti$iT&Zfl1'i C011118. Iblhi l
2.

__ ll _ ll, _ _ _ l1Coum,Delhi l

SunilKumar JA *1». in R&I Branch, Centrul, Tis?" Render in the cam of Sh.
EC: 32012985 ‘, Hazari Courts, Delhi * Pranav Joshi, JSCC cum ASCJ

,3 ,1 cum GJ, Central, Tis Hazari

3. Divya Tuli JJA JJA in General Branch, Central,7 1 11»? in R&I Bméfi, Central, Tis l
EC: 63496395 . Tis Hazari Courts, Delhi Hazari Courts, Delhi

4.
J _ , , _,~_ e _ D _

‘ Poonam Rani JIA Asst. Ahlmacl In the Court ofMs. ll JJA in Mediation Centre, Tis
EC:70l2l96l Padma Ladol, JMFC-04, NDD, l Hazari Courts, Delhi

__ 6 _ _,_ ,__ ___ _Patiala_I-louse Courts,_New Debi ;*_ __ _
5 Navdeep Chaudhary JJA in Mediation Centre, 'Ijs Asst. Ahlmad In the Court of

JJA ~l-iazari Courts, Delhi \.Ms. Padma. Ladol, JMFC-04, C
EC: 73853737 ‘i l‘ NDD, Patiala House Courts,

_ ._. , __. ._ ,,g_N=w_Delhi
6. Laxmi Narayan ‘Ahltnad in the Court of Sh. JA in Ofiice Pool, Admin.”

Meeua IA Abhishek Kunmr, ACJM-01, Branch, East, Karkardooma h
it EC:l55 13350 NDD, Patiala House Courts, New Courts, Delhi l‘
l Delhi “

_%__ A ,__ ____,r

.l

1., ‘I. 1‘ KaushalKishore.lA IA in Filing Section,'NDD, Patiala
House Courts,New Delhi 'Abhishek Kumnr, ACIM-01, —

l NDD, Patiala House Courts, l
__ , _, __ ,___l_Ne\_\;De_lhi _ ,

‘lfithlmadrin the Court of Sh.
l ECI75i23879

8. Suresh Chand Meena
é JA

EC: 53 83 1881

Asst. Ahlmad in the Court of Sh. JA in Filing Section, NDD, ll
Ashish Rastogi, ASJ-05 Patiala House Counts, New Delhi l
(Electrictiy), East, Karkardooma ;

, _l Cotuts, Delhi ‘
9. Sunil JA ; Rezicler cum Ahlmad in the Court l, Reader in the court of Sh.

1zc=1oo'/ssoz \ of Ms. Nishtha Mehtani, nvrrc i Hatjeet Singh Jaspal, SCJ- cum- =
* l

Patiala. House Courts, New Delhi Delhi _
10

(1~u/tet) (Digital Court)-O3,NDD, RC, Central, Tis I-Iazari Courts,
t ‘ 6 6' 6 6

l
. Rajesh Kumar JA

l EC: 77463618
Reader in the court of Sh. Haljee Reader cum Ahlmad III the Court
Singh - Jaspal, SCJ- cum-RC, of Ms. Nishtha Melitani, JMFC

6 Central, Tis Hazari Courts, Delhi (NI Act) (Digital Court)-03,
NDD, Patiala House Courts,

, , , New Delhi
11 . Sunita Saini JJA Asst. Ahlmad in the Court of Dr. l_ JJA in Copying Agency, Central, l

EC: 71806086 Ruchi Aggarwal Asrani, P0 Tis Hazari Courts, Delhi l
(MACT)-01, Central, Tis Hnzari

_ _ _Courts, Delhi
172. 7 ‘ Dinesh Kumar JJA l, JJA in Copying Agency}, Centrzil, lAslst.Ahlmad in the Court ofDr.

EC:l'70264ll Tis Hazari Courts, Delhi ' Ruchi Aggarwal Asrani, PO ‘
r (MACT)~01, Central, Tis Hazari ]

__W_ H , Courts. Delhi _
I3 . Sandeep Kumar Ahlmad iiithe Court ofMs. Preeti Ahlmad in the Court of Sh.

Dabas JA \ Agarwnla Gupta, CJM, East, Rajinder Kumar ASJ-05, North-
EC: 90177895 Karkardooma Courts, Delhi ‘ W§s1LROhil]iC_tJu11s, Delhi _

14. *vanea KumarJA Amie zit the Court of sis? Ahliitad in the Court of Ms.
EC:6390409l Rajinder Kumar ASJ-05, Nort.h- Preeti Agarwala Gupta, CJM,

l ‘West, Rohini Courts, Delhi . East, Karkardooma Courts,
1 _ ,_ ’ Dfilhl

/'e
15? Ghanshyam Kumar Ahlmadinthe Court ofSh.Snel1il l’Ahlmad in the Count of st; D

DivediJA Sharma, JMFC (NI Act) Digital D Pnnkaj Sharma, PO-IVIACT-02, ‘
EC: 22411321 Court, North-East, Karkardooma i(Central), Tis Hazari Courts,

Courts, Delhi Delhi "



t
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l6. Abhishek Kumar 1‘ Ahlmad in the Court ofSh.
, .Mislu-a JA
l~ 1 EC: 14 127 Tis Hazari Courts, Delhi

Pankaj
Shanna, PO-MACT-02, (Central),

Ahlmad in the Court of Sh.
Snehil Shanna, JMFC (NI Act)
Digital Court, North~Bast,
Karl-cardooma Courts,lJell'i

*1 11. lRajuJA
‘ (EC: s14ss93o) Dev, JMFC-01,

Reader in the court of Sh. Arvind
East,

Karkardooma CourtsLDelhi

Digitization Cell, South, Saket
Courts, New Delhi

18. Chandralvlohan Digitization Cell, South,
ll JA Courts, New Delhi

(BC: 15131295)
Saket Reader in the court ofSh. Arvind

Dev, -
IMFC-01, East, Karkardooma

. 19. Sanjay Mohan
» Kanojia

IA (EC:I 1031)

Ahlmad in the court ofSh.

Courts, Delhi

eepak
Dabas, DJ-Oi, No11h,' Rohini

Cou@,_D_e]hi
Ahlrnad in the Court of Shf
Nishant Garg, ACJM-02 ctun
ACJ, Rouse Avenue Courts,
Delhi __,_,

EC:275256 I2
ACJ, Rouse Avenue Courts

l . W C _ _ D

h 20. Neeraj Mann IA Ahlmad in the Count of Sh.
Nishant Garg, ACJM-02 cum

Delhi

7Ahlmad in the court of sh?
Deepak Dabas, DJ-Ol, North,
Rohini Courts, Delhi

JA '
(EC:66082l3 1) cum ARC, West, THC, Del

D D D Z D

Tapasya Agarwal, ACJ cum CCJ
1, 21. AmitChhikara lAhlrnad in the court of Ms.

hi

Ahlmaci in the Court of Sh. Ajay
Nagar, ASJ, North, Fl"SC
(POCSO) Rohini Courts, Delhi

22. Pinki JA
ll l EC: 60016304 Nagar, ASJ, North,

l,(_ .

Ahlmad in the Court of Sh. Ajay
FTSC

A (POCSO) Rohini Courts, Delhi

Ahlmacl in the court of Ms.
Tapasya Agarwal, AC1 cum
CCJ cum ARC, West, THC,
Delhi ' _

, 23. lRub'iKumari JJA Asst. Ahlmad in the Court
ll EC: 55232492 i Bliamt Aggarwal,

(Central), Tis I-Iazari
. Delhi _ , _

of Sh.
CJ-08,

Courts,

Office Pool (I-IQs) Tis Hazari
Courts, Delhi (since proceeded
on maternity leave)

24. H Sh. hllandeep (lllewlji JJA in Ofiice Pool, (HQ
l appointedJJA) 1-lamri Courts, Delhi

5) Tis Asst. Ahlmad in the Court of Sh.
Bharat Aggarwal, CJ-08,
(Central), Tis I-Iazari Courts,
Delhi

25. l Yogencler Pal Singh
5‘ ll JA Yadav, Ld. MM, East,
‘ ‘, EC:84862298 1 Courts, Delhi

Reader in the Court ofMs. Pooja
KKD

Reader in the Court of Ms.
Shivani Chauhan, AS] (FTSC)
POCSO, South-East, Saket
Courts, New Delhi _

26. Bijender Singh JA ‘Reader in the C
EC:52766l59'

POCSO, South-East,
I Courts, New Delhi

ourt of Ms.
Shivani Chauhan, ASJ (FT C)S

Saket

Reader in the Court ofMs. Pooja
Yadav, Ld. MM, East, KKD
Courts, Delhi

l 2'7. ‘Vireshlain IA 7

I Delhi
28.’ . Jitender Kumnr YA Ahlmadhithe court ofMs.

Ahln-Ecliin the court of Sh.
l EC:26452675 Bhavaya Karhail, JMFC-08,

South-East, Saket "Courts, New

Surbhi
EC: 37481972 \ Sharma Vats, AS]-04, Shahdara,

Karkardooma Courts, Delhi

Ahlrnad in the court of Ms.
Surbhi Shanna Vets, ASJ-04,
Shahdara, Karltardooma Courts,
Delhi _
Ahlmad in the couit of Sh.
Bhavaya Kat-hail, IMFC-08,
South-Bast, Saket Courts, New
Delhi

29. lPinki Shanna IA
*,EC:53528878 Deepanker Mohan,

l, Delhi

so. l Aouradha Bhaigai/T JA in Vigilance Branch,
; IA" lg Rohini Courts, Delhi

BC: 50425240 l

Ahlrnad in the court of Sh.
DJ-04,‘

Shahclara, Karkardooma Courts,

North,

JA in Vigilance Branch, North,
Rohini Courts, Delhi

Ahlmacl in‘ the court of Sh.
Deepanker Mohan, DJ-04,
Shahdara, Karkardoorna Courts,
Delhi

Asst. Ahlmatl in the Court
Pranav Joshi JSCC-cum~

31. lChitarknnt Mnthur
JJA

, EC: 1410384’!
NDMC), (Central), Tis
Courts

of Sh.
ASCJ-

cum-Guardian Judge(MCD &
I~la.zari

JJA in IT Cell (I-IQs), Tis Hazari
Courts Delhi

-
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l 32. ‘ Saurav Panwar
.l.lA

‘ EC28T/12344

JJA in IT Cell HQs Tis I-Iazari
Courts Delhi

Asst. Ahlrnad in the Court ofSh.
Pranav loshi .lSCC-eum-ASCJ-
cum-Guardian .Tudge(MCD 8:
NDMC), (Central), Tis Haznri

i Courts.l
1 33. Karon Kashyap JA

EC:20776064
Reader cum Ahhnad in the Court
of Ms. Norma Jain JMFC (NI
Act), Digital Court-01, (South),
Saket Courm, New Delhi

§ Reader cum Ahlmad inthe Court
1' of Ms Nandini Sharma JMFC
‘(Digital Traffic Court) (East),
‘ Karkardooma Courts, Delhi

34. Nandini Kujur JA
t EC: 18142167

Reader cum Ahlmacl in the Court
of Ms Nandini Shanna
JMFC(Digital Trafiic Court)
(East), Karkardooma Courts,
Delhi

Reader cum Ahlmad in the Court
of Ms. Norma Join JMFC (NI
Act), Digital Court-01, (South),
Saket Courts, New Delhi

Note :

(i) Transferred offieials shall handover the charge of all the Court records in their
custody alongwith the Computer Hardware & other peripherals, if any, before
relinquishing their duties at transferor stations.

(ii) Non-compliance of the order or proceeding on leave immediately will he deemed
as deliberate insubordination and disciplinary procee ' 1 s shall be initiated
against the delinquent, as per rules.

stew -Sweo

($HnJ'ayi6Rrs-I)
at“

Principal District & Sessions Judge (I-IQs)
Tis Hazari Courts, Delhi

AZ

'l[lSEP 21124No. /P&T/Admn.II/THC/HQs/2024 Dat d D lhith I I

Copy forwarded for informafion and necessary action to:

9‘P':"':"E‘-*2"
further necessary action/up-dation as per rules. _

7. The éhling Assistants, ACR Cell (I-IQs), Delhi for maintaining/updating the record
re ding posting details of the official conccmed for the pm-pose of seeking ACRs.

8 , E Li____

All the Principal District & Sessions Judge(s) concerned, Del.hiJNew Delhi
The Officer(s)/Oflicer In-Charge concerned.
The Personal Office of the tmdersigned.
The Sr. Accounts Officerl Accounts Officer, Central, THC, Delhi.
The DDO, Accounts Branch concerned for necessary action.
The Dealing Assistants, Personal File, Leave & LAYERS Seat, Central, THC, Delhi for

. e Dealing Asst, Website Committee, THC with the direction to upload the order on the

9. The ofiicials concerned for

s/'52
‘Employees Comer’ (on Website).

immediate compliance. -

g,\<>\\‘W
fl Principal District &\Sessions Judge (I-IQs)

Tis Hazari Courts, Delhi

1 a _____ _
 _


